
401'        Written Answers        [RAJYA SABHA] to Questions 402 
SMALL CAR PROJECT 

   DIWAN   CHAMAN  LALL:  

  SHRI      SITARAM      JAIPU RIA 

 : 
   SHRI LOKANATH MISRA: 

Will the Minister of STEEL, MINES AND 
HEAVY ENGINEERING be pleased to state: 

(a) what is the present position regarding 
the small car project; 

Ob) whether it is a fact that the prices being 
charged for small cars in India are higher than 
the ex-factory prices of some air-conditioned 
models produced by M/s. General Motors of 
the United States of America; and 

(c)' what is the total indlgenoui 
complement of material used in the 
manufacture of cars in India of different 
makes compared with the percentage of 
imports of material used? 

THE      MINISTER OF      STEEL, 
MINES ANO HEAVY ENGINEERING (SHRI 
C. SUBRAMANIAM): (a) to (c). A statement is 
laid on the Table of the Sabha. 

STATEMENT 

(a) The position regarding the small car 
project was mentioned in the Statement made 
on the floor of this House on 10th August, 
1962. No further development has taken 
place. 

(b) Government have no information 
about the ex-factory prices of the air-
conditioned models produced by M/s. General 
Motors of U.S.A. It is, however, a fact that 
prices of cars manufactured in the country are 
higher than those of similar models produced 
abroad. 

(c) The required information is as shown 
below: 

Name of car       Indigenous        Imported 
content context 

Ambassador      .    76-91% 23-09% 
Fiat .    64-10% 34/90% 
Sjandard Herald   60-18% 39-82% 

 
†[MEALS IN SCHOOLS 

*89. SHRI B. N. BHARGAVA: Will the 
Minister of EDUCATION be pleased to refer to 
the reply given to Starred Question No. 466 in 
the Rajya Sabh* on the 12th December, 1963 
and state the reasons for not introducing Gov-
ernment's assistance scheme for providing 
meals in schools in Uttar Pradesh?] 

 
†[THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION (SHUT MATI 
SOUNDARAM RAMACHANDRAN) : It is for the 
State Government to claim Central assistance 
after implementing the scheme. In reply to the 
Central Government's offer of assistance, the 
State Government of Uttar Pradesh replied 
that they could not undertake the scheme rh 
view of their heavy financial commitments.] 

 


